NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 31.01.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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CP No.34/ 2017 - For 66 Ace Creative Learning Pvt. Ltd.
clarification
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Counsel for Petitioner is present. Counsel reported that, valuation cef'tiﬁi:ate was
already submitted to the R.D on 30/11/2017. Earlier l'l.D reported in his rep.ort
that, he could noggiy\e any comments regarding vefluatlon of shares as valuation
certificate has not furnished. Since valuation Cert1ﬁcate.wa§ already sent to the
R.D as per memd\ﬁled by the Counsel. The Registry is dlrecte.d to adc.iress a
letter to the R.D to send his comments after verifying the Valuation Certificate.
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